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MONTHLY STATEMENT OF CASES FOR THE MONTH OF OCTOBER, 2024 
HIGJI COURT_OF MEGHALAYA 

Institution during the Disposal Cases during the Closing balance at the end '1/o lncrC'ase or dC'crcasc in 
Opening Bala nce 

month month of the month pcn.dcncy vis a vis previous month 

u , ·11. 
C IVIL+ 

C l\ ' JL C H.1.\11~1\ l. 
CIVIL• 

C l\'1 1. C RL\11:\ ,\ 1. 
CIVI i.· 

CJ\'11. C H!i\ll:\1\ I. 
C IVI L·• 

C IVIL Cm:\11'.'i .\ l. 
C IVII.T 

CIU:\11'.\"AI. 
CIUMl1'\AI. C IUi\ll~A L CRIMl .'\/\l. C H.L\lli".Al. Cltl ,\11 .'\AI . 

678 205 . 883 49 10 59 43 13 56 684 202 886 0.88'½, -1-46% 0.34°/c, 

' \\lhl'thcr an~· Statcwidc/Rcgiom!l Confl' rcncc held during the month . 

.' iumhcr nf Oflicrrs who participated in the sa id conference 

Ha ve ,1n1· targets been lixcd ;rnd indicated to the participant Oftfrc rs. if so, what arc the targets '! 

\ \/ ha t is t hl' progress made on thosl' t:trgcts distric t-wise 

A:sl:s/EX URE-11 

Disposal of cases which arc 
Pcndcncy of cases which arc 

more than five years old 
more than five years old at 

the end of the month 

C IVIL C RL\11'.\"AL 
C IV IL-t 

CIVIi. C Rl:\11'.'i A I. 
CIV I i.• 

C IU .\ll NAl. C RL\ll'.\" A I. 

4 0 4 82 3 85 


